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 Heard both sides.  

 

2. Applicant has filed this miscellaneous application praying for 

abatement of the appeal in terms of Rule 22 of the CESTAT (Procedures) 

Rules, 1982. It has been stated in the miscellaneous application that the 

liability including the government dues (customs duty) has been 

extinguished as per the order dated 25.02.2025 passed by the learned 

National Company Law Tribunal (NCLT), Hyderabad Bench.  
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3. Considering the fact that the customs duty liability has been 

crystalized as per the order dated 25.02.2025 by the learned NCLT, we are 

of the view that the appeal cannot be proceeded with for hearing on 

merits.  Therefore, in terms of Rule 22 ibid the appeal filed by the appellant 

stands abated.  

 

4. Miscellaneous application is disposed of.  

 
(Dictated and pronounced in open court)  
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